S

N& Eett. (RUS)/108/2008 Date @ 11tk Dee,, 2008

; SHRI AYAZ MOAD. QURESHI, RHJS, whose services have

nesn repatriated from (the post of Judge, Ingustrial
rpibunal-Cum-  Labour Court, Bharatpur vide Goverament ordar
i0.F, 1{4T)/L4E/T8/Pary  |dated i¢.17.2088, is . heredy
transferrﬁd{pdsted' as District & Sessions Judge, Karauli with
immediate j&ffect. '
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SHRI . ABHAY CHATURVEDI, RHJS presently under awaitin
posting drders Hg. at Chittorgarh, who has been appoinied
Judge, . Industrial Tribunal-Cum=Labour Court, Udaigur i
. Govt, -Order No.F.1(47)/L&E/73/Part datec 19,12,88, 1s here
dirgcted fo join his new gssignment with immediate effect.

o € L0y

!
G
U

—

o B L] ; |

. %{f e 11

_SHRI CHMAGAN LAL GUPTA, RHJS presently posted as
sdditiona]  District & Sessions Judge, Behror (Alwar), who has
been appojnted as Judge, Industrial Tribunal-Cum-Labour Court,
Bharatpur: vide Govi, Ordar No.F.1(47)L&E/79/Part Datad
12 12.2008, s hereby relisved with immeciate effert o ioin
his new assignment. ' :
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SHRI VISHNY DUTT SHARMA-1,RHJS presently Aosted as
hdditional - District & Sesgions .udge Ne.3, Kota, who has been
appointed! as Judge, Industrial Tribunal-Cut-Labour Gourt, Kota
vide Govt. Order No.F.t1{47)L&E;79/Part Dated 10.12,2808; i§
nereby relieved with immediate affect to join his  new
assignment, ;

NOTE == ﬁhe_cfficars.afe directed to hand 5
over charge in accordance with &
qrder No,24/P.T, dated 2i.11,1938.
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